, | TEM NO. 6 COURT NO. 8 SECTION |1 I B
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No. 16804/2016
(Arising out of inpugned final judgnment and order dated 28/ 01/2016
in CMAP  No. 75/ 2014 passed by t he Hi gh Court of Judi cature

Al | ahabad)

WORLD W NDOW | NFRASTRUCTURE LOGQ STICS PVT. LTD. Petitioner(s)
VERSUS

M S PASWARA CHEM CALS LTD. & ORS. Respondent ( s)

(Wth office report)

W TH

SLP(C) No. 15774/ 2016 (Wth InterimRelief and O fice Report)
SLP(C) No. 14643/2016 (Wth InterimRelief and O fice Report)

Date : 06/02/ 2017 These petitions were called on for hearing today.
CORAM : HON&#39; BLE MR JUSTI CE A. K. SI KR
HON&#39; BLE DR. JUSTI CE D. Y. CHANDRACHUD
or Parties M. V. V. Gautam Adv.
Prashant Mehta, Adv.
Shree Pal Singh, Adv.
C. L. Pandey, Sr. Adv.
D pesh Sharma, Adv.
Ananya Pandey, Adv.
Sachin Mttal, Adv.
P. K Millick, Adv.
Meenakshi G over, Adv.
B. Krishna Prasad, Adv.
Ansh Singh Luthra, Adv.
Sni dha Mehra, Adv.
K. K Tyagi, Adv.
| ftekar Ahmad, Adv.
Anoop Kumar, Adv.
Sanjib K Ray, Adv.
Sarvam Ri t am Khare, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER

T
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Leave granted.
List for final hearing on 28.03.2017.

(Ni dhi Ahuj a) (Mal a Kumari Shar ma)
Court Master Court Master

at



